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1. Sacretary,
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Ministry of Human Resources &
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Superintendent, ASR!

RDelhi Circle,

Safdar jung Tomb,
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ORDERBY CIBRCUIATION

tThe present RA No.241 of 2002 has been filed by the

anplicant for review of the nrder passed in 0A N0.277$/200! an
13.8.2002.
2. _ In the RBA the review applicant has ftaken mare or less
o the =zame grounds to argue the RA, which he had taken while

“’T&-- argning the 0A. While delivering the judgment, 2all the grounds
_were congidered. No fresh errar has heen pointed out which may
nall for revgew of the order. Further, the RA does not ocome
within the amhit aof Qrder 47 Rule 1 CPC read with Rule 22 (3}
{(£) (i) of the Adminiatrative Tribunals Act.
3. In. view of the above, nothing survives in the HRHA,
which i acceordingly diamigsed.
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